FORM A

PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India)
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016

For the attention of the creditors of EPITOME PLASTO PACK PRIVATE LIMITED

Relevant Particulars

i Name of corporate debtor Epitome Plast-O-Pack Private Limited
o Date of incorporation of corporate debtor 29.06.2005
3 Authority under which corporate debtor is The Companies Act, 2013
incorporated / registered
4. Corporate Identification No. Of corporate debtor U25209WB2005PTC 103944
5. Address of the registered office and principal office | Registered Office:
(if any) of corporate debtor 7, Prafulla Sarkar Street, 2™ Floor, Kolkata
700013
Additional place of business:
a. Manpur, Melli Jorethang Road,
Manpur, Namchi, Sikkim, 737127
b. 1, Shanti Warehousing, 2 Mile,Sevoke
Road, Siliguri, Darjeeling, West
Bengal, 734006
6. Insolvency commencement date in respect of 02.05.2024 (as per order of Hon’ble NCLT,
corporate debtor Kolkata, CP IB No 201/KB/2023 dated
02.05.2024)
7. Estimated date of closure of insolvency resolution 28.10.2024 (180 days from the insolvency
process commencement date)
8. Name and registration number of the insolvency Swapnil Jain
professional acting as interim resolution IBBI/IPA-001/IP-P-02498/2021-2022/13872
professional
9. Address and e-mail of the interim resolution Poddar Court, 18, Rabindra Sarani Room No.
professional, as registered with the Board 517, Gate No. 2, 5th Floor Kolkata 700001
Email: swapniljain88@gmail.com
10. | Address and e-mail to be used for correspondence | Poddar Court, 18, Rabindra Sarani Room No.
with the interim resolution professional 517, Gate No. 2, 5th Floor Kolkata 700001
Email: epitome.cirp@gmail.com
11. | Last date for submission of claims 16.05.2024
12. | Classes of creditors, if any, under clause (b) of sub- | Not applicable as per the information
section (6A) of section 21, available with IRP
ascertained by the interim resolution professional
13. | Names of Insolvency Professionals identified to act | Not applicable as per the information

as Authorised Representative of creditors in a class
(Three names for each class)

available with IRP




14. | (a) Relevant Forms and a. Web link:
(b) Details of authorized representatives https://ibbi.gov.in/en/home/downloads
are available at: b. Not Applicable

Date: 0

Notice is hereby given that the Hon’ble National Company Law Tribunal, Kolkata Bench, Kolkata has
ordered the commencement of a corporate insolvency resolution process of the Epitome Plast-O-Pack
Private Limited on 02" May 2024.

The creditors of Epitome Plast-O-Pack Private Limited are hereby called upon to submit their claims with
proof on or before 16" May 2024 to the interim resolution professional at the address mentioned against
entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors
may submit the claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice of
authorised representative from among the three insolvency professionals listed against entry No.13 to act
as authorised representative of the class [specify class] in Form CA.

Insolvency ;? %H i 77N

: Professional
Swapnil Jain
L0249 Interim Resolution Professional
of M/s Epitome Plasto Pack Private Limited
IP Registration No IBBI/IPA-001/IP-P-02498/2021-2022/13872
AFA No: AA1/13872/02/110924/105998
AFA Registration Valid till: 11.09.2024

5.05.2024

Place: Kolkata



= gl USIRIh

w3, -3 *RA o T & seies, smgre, oa W, u“ * SUNDAY, 05 MAY, 2024, GANGTOK

Wmarﬁﬁ

TR
miwﬁmg’rwn
(mﬁﬁaﬁmﬂ?miﬁuﬁﬁmam)

qﬁzg'w afwgest wif faran amum whean) fams, 200s
TR A

ATt e wgae fafars-w
2 lriite ) R 28062005
3. s w8 i U FUMEHAR | BEH] AaaE, 043
murEn B |/ zal nfE 8

4 Eﬁzmmwmﬁzqﬁanw |UZ25208WB2005PTC 103944
5 | #uitz HUUTHH gdl wEIeE 1 srg@zaimi?ru
FEEIH 3TH (3% B W) ougam@z ZiEl dgl, Hicwd-

mmﬁfmw

tr%ﬁ -FYTE T, FEAY, A,
%ﬁ"m%’

T1em, 3 °iEd, A9 g, fHemd,
Qﬁ?ﬂiﬁ’lﬁ W3¥o0ok
6. 'a;tﬁ'ta FUUTNHS] TN [CaTieaTaa | o2, 04,202y (N wHived), Sremm, @ s 4,
_______ sy fafa 201, /Flt/3023 fafdt 02,04 20%¢ W W HEW)
7 ﬁmmwwmﬁ@mﬁﬂ%w 203y (feanferamm wow fafaef@ 1co |

8 | safn gmia GdiEH] w9A & | @ioe A4
feanferan gsiarat am 1 gal T IBBUIPA-001/1P-P-02498/2021-2022/13872

8 Taigw qal wusl _w-altq [aicq a4 9ren #12, ve, Tz 500, H1a1 T 4L, T2
WIEIHETh! ST T e T 3, W31 AgT, FIEFEI-Booooy,

_ Email: swapniljain88@gmail.com
10 srafon_fraleaaa W% Iaedn TE=n gren 514, 4e. itz Foll, Hia1 T u L, iz

af wam e A T e Eq::iiq qaﬁa%mﬁmuoaooz
Opllm. rp@gmdl.oom
11, 2l 9w 7 sifm fata —116.05:2024 -

12| Trere==1 @, afe T4 B ¥, 9N 2% B | JEARGI—H1 ITeTe AHHA HIER
m-m(ﬁqzﬁm%)m Ffm P et
fa’lrwgmshmﬂﬂam

13 =t EUGTATEEH] Hﬁmnﬁﬁfﬁm
e FrITft-m YR THHH FTER @1 #eA
mﬂﬁmm(mm?ﬁqm)

14| (%) areH® SHUEE 1 (@) Af 3 a Web link: https //ibbi.gov.inenvhome/downioads
wﬁ%mmmﬂﬁ b €2

P@mt{m&s@ﬂﬁsqﬂvﬁnnﬁ}ﬂmﬁwwﬂw HIAHE] a4, HicAHEAA
g#%ogﬂguﬁﬁqm 3t -vres wrgwe fafuee -1 wtte feafoamm amum sfern 0=
e &1

o U2 R - 3l -or wiehe fafie - wogmeard o8 5 203y W @ g sty wfafe
T ¢ 0 Tavg 3gm it A safm feiegym weeAeEend waomtEa srE o 9w
HIGH TS B

« faefta FwogEEES sERIS womEre A oW Efed TE 2E e = wE
FUETATEES ST EYHI, FAS A SIS HeAEare yam afed gt T wwe)
gﬁfzwv-ﬁm%ﬁzmﬁnmﬁaﬁvﬁwmlﬁm “do'm i snfusmfe

ufafafast =vm =m mﬁuﬁﬁm?aﬁwwmmmm
« T fafm 2t @ s wmm g r&maﬂ‘umgﬂm mmé;
st fitegya dissaa

vy /ug UfYein el e ighe e

et ga1 9= [BBIPA-001/1P-P-02498/2021 E?é_%’

fafa: ou/ou /203y vusy Tt AA1/13872/02/110924/105998 wuwn

AT I TSATHIITH! AHAAT : £%.0%.303% HH




THE EcHo oF INDIA

PUBLISHED SIMULTANEOUSLY FROM KOLKATA,SILIGURI,GANGTOK, GUWAHATI and PORT BLAIR

3\ S5U 0 276 PAGES 8 G GTOK =5 DAY » 5, 2024 Rs 5.00
o N-E & Other States 5

FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India)
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016
For the attention of the creditors of EPITOME PLASTO PACK PRIVATE LIMITED
RELEVANT PARTICULARS
Name of corporate debtor EPITOME PLASTO PACK PRIVATE LIMITED
Date ofincorporation of corporate debtor 29.06.2005
Authority under which corporate debtor is|The CompaniesAct,2013
incorporated / registered
4. |Corporate |dentification No. Of corporate debtor |U25209WB2005PTC103944
5. |Address of the registered office and principal Registered Office:
office (if any) of corporate debtor 7, Prafulla Sarkar Street, 2nd Floor, Kolkata-700013
Additional place of business:
a. Manpur, Melli Jorethang Road, Manpur, Namchi,
Sikkim, 737127
b.1, Shanti Warehousing, 2 Mile, Sevoke Road,
Siliguri, Darjeeling, West Bengal, 734006
6. |Insolvency commencement date in respect of|02.05.2024 (as per order of Hon'ble NCLT, Kolkata,

i i bl

corporate debtor CP B No 201/KB/2023 dated 02.05.2024)
7. |Estimated date of closure of insolvency|28.10.2024 (180 days from the insolvency
resolution process commencementdate)

8. |Name and registration number of the insolvency Swapnil Jain
professional acting as interim resolution||BBI/IPA-001/IP-P-02498/2021-2022/13872

professional
9. |Address and e-mail of the interim resolution/Poddar Court, 18, Rabindra Sarani, Room No. 517,
professional, as registered with the Board Gate No. 2, 5th Floor, Kolkata-700001

Email: swapniljain88@gmail.com
10.|Address and e-mail to be used for correspondence| Poddar Court, 18, Rabindra Sarani, Room No. 517,

with the interim resolution professional Gate No. 2, 5th Floor, Kolkata-700001
Email: epitome.cirp@gmail.com
11. |Last date for submission of claims 16.05.2024

12.|Classes of creditors, if any, under clause (b) of|Not applicable as per the information available with
sub-section (6A) of section 21, ascertained by IRP

the interim resolution professional
13.|Names of Insolvency Professionals identified to| Not applicable as per the information available
act as Authorised Representative of creditors in|with IRP

aclass (Three names for each class)

14./(a) Relevant Forms and a. Web link: https:/fibbi.gov.infen/home/downloads
(b) Details of authorized representatives areb. Not Applicable
available at:

» Notice is hereby given that the Hon'ble National Company Law Tribunal, Kolkata Bench, Kolkata has
ordered the commencement of a corporate insolvency resolution process of the Epitome Plast-O-Pack
Private Limited on 02nd May 2024,

= The creditors of Epitome Plast-O-Pack Private Limited are hereby called upon to submit their claims with
proof on or before 16th May 2024 to the interim resolution professional at the address mentioned against
entry No. 10.

* The financial creditors shall submit their claims with proof by electronic means only. All other creditors
may submit the claims with proof in person, by post or by electronic means.

« A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice of
authorised representative from among the three insolvency professionals listed against entry No. 13 to
actas authorised representative of the class [specify class] in Form CA.

» Submission of false or misleading proofs of claim shall attract penalties. Sdl-

Swapnil Jain

Interim Resolution Professional

of M/s Epitome Plasto Pack Private Limited

IP Registration No: IBBI/IPA-001/IP-P-02498/2021-2022/13872

Date :05/05/2024 AFA No: AA1/13872/02/110924/105998
Place : Kolkata AFA Registration Valid till: 11.09.2024
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SUNDAY, MAY 5, 2024

FORM A
PUBLIC ANNOUNCEMENT
(Uader Regulation 8 of he Insahency and Bankrupley Board of Trdia)
{insatvency Resclution Procass for Carporate Persons| Requlations, 2018
For the attention of {he creditors of EPITOME PLASTO PACK PRIVATE LIMITED

RELEVANT PARTICULARS

1. Name of corporate debior - EPITOME PLASTO PACK PRIVATE LIMITED
2 Date alincorparation of comparate debilor 2906 2005
& Autkarity under which corporale debfor = The CompaniesAct 2013
__[ncorpocaled iregistered L
4 Corporale ideniification No. Of coporatie debior [U25206WB2005FTC 103044
E Adoress of the regsterad afice and prnapal Registered Office;
affice {ifany) of comperale teblor 7, Prafulla Sarkar Strast, 2nd Floor, Kokata-700013
Additional place of business:
a_Manpur, Meli Jorpthang Ruoad, Manpur, Namchi,
Sikiom, T37127
b1, Shanll Warehousing, 2 Mik, Sevoke Road,
Siligur, Darjeefing, West Bengal, 734006
6. [Insolvency commencemant daie in respect of 02 05 2024 (as per order of Hor'He NCLT, Kolkata,

coporatededloe  ___ |GPIBNo20UKBI2023 daled 02.05.2024)
?_f\Eslirnawi date of closure of insolwency 28.10.2024 (180 days from the insolvancy
resokition process commencemunt date)

& Name and regisiralion rumber of the insclvency’ Swapad Jan
‘professional acting as mterim rasolution IBEVIPA-OM/IP-P.O2498/2021-2022/13872
professions|
& Adoress and e-mal of the intenm resolulion Poddar Court, 18, Rabindra Sarani, Roam No. 517,
prafessional, &3 regisiered with [he Board Gata No. 2, 5th Floar, Kalkata-T00001
Email: swapnlljainBa@agmail com
10, /Address and e-mail 1o ba used for comesponcence Poddar Court, 18, Rabendra Sarani, Roam No. 517,

mifh the irlarim msokfion professional Gata Nz, 2, 5th Floar, Kalkate- 700001
T L R _Email: epitome.cirpi@gmail com
11, "Last dite for submasion of cams 16.05.2024

12 Classes of credilors, if any, under clause (o) of Not agplicable as per e inkormation avalable win
sub-section (BA) of section 21, ascedanad by IRP
_thenterim resolution professional |
13, Names of Irsolvency Prafessicnals demded to Not applicable as per Bie infarmaton avaiable
act a5 Authorised Representalive of credifiors i with IRP
aclass (Three names for esch class)

14 &) Relevan! Foms drd 2. Web link: https:iibbl.gov.inen/homealdownicads
{b) Desails of sutherized repressmatives aredl. Nol Applicabie
| avalablean

= Notioa is haraby given that the Hor'ble Wational Company Law Tribunal, Kolkata Bench, Kotkata has
ordarad the cammensamant of a corporate insolvency redolulon process of the Eplioma Plast-0-Pack
Private Limited cn 02nd May 20124

» Tha creditors of Epitome Flast-0-Pack Prvate Limiled are hereby cafled upon to submit their claims wih
proof anor bekore 16lh May 2024 1o the inlenm resolutian professicaal #t the address menltioned agans!
entry No. 10.

 The financal crediiors shall subsil thair daima with proof by eastranic means anly. All other crediloes
may subemil the caims with proafin person. by postor by electronic maans

= A financlal credior helonging o & dass, as lsted against the entry No. 12, shall indicate its chaloa of
authorised representadive from among [be Ihvoe insohvency professionals Isted against enlry No, 13
act as suthorised repraseriative of the dass [specify class]in Form CA.

= Submission of false or misleading proofs of ckaim shall atiract penallies. Si-

Swapnil Jain

Ipterim Resolution Professional

of M/s Epitome Plasto Pack Private Limited

IP Registration No; IBBINPA-001P-P.02438/2021-2022/13872

Date - 05052024 AFA No: AAY3ET2N0211100241105998
|Psace Kalkala AFA Registration Vadid till: 11.09.2024




